
M.A./610/87 

in 

O.A./430/87. 

CORAM : Hon'ble Mr, P.H. Trivedi .. Vice Chairman 

Hon'ble Mr. P.M. Joshi .. Judicial Member 

Mr. D.R. Bhatt learned advocate for the applicant 

present. r. J.D.Ikjmerp for the respondents requests 

for time to file reply. Allowed. The case be adjourned 

to 29th February, 1988 for further directions.i.SL\ 
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